Qur Companywasincorporated as a publiclihed company undsr Coripanies Act, 1958 on April4, 2000
: with the name Repco Home Finance Limited. W recaived our certficaia of commencament of business
on May 2, 2000 FBfr(ninmfﬁv.ha Rfegistrgr of Oomp_anieis, Tamilr:'?du. ;l’he;]e%a_s Zez}[no cha&g&_a in cf;we_pft?'lg
- and the registerad office of our Company since Incomaration. For firlfer detalls, see tha section fited::
Home Finance "Hismryan% Cerlain Comorate Maﬂeg"u{'l page 100 of the Red Herming Prospectiss,, 3 7 i
Reglstared Cffice: Repoo Tower, No. 33, North Usman Road, T. Nagar, Chemal 600 017, “Tamil, Madui; India;. Telgphione:. +91 44 2034 0716
Facsinle: +31 4 2834 0716, Gorporats Office: Karumuitu Centre, Secorid Floor-North Wing, Qid No: 498; Ny No: 634; Ariva Salaf, Nandanem, Cherinal
600 036, Tamil Nadu, India,, Telephiond: +91 444210 6660; Facsimile: +91 44 4210 6651: Cantact mpliance Offices; Prabiii;
Telephoro: +01 &4 4210 B650; Facsimile: +01 4442108651, E-malt: os@repooliome;cam; e Ito; WwLrepCohCmElcom: - - v
PUBLIC ISSUE OF 15,720,262 EQUITY SHARES OF FACE VALUE OEX 10 EACH“EQUITY SHARES") OF REPGO HO?
FINANCE LIMITED {*OUR COMPANY” OR THE “ISSUER”) FOR CASHAT APRICE OF % [«] PER EQUITY SHARE INCLUDING
ASHARE PREMIUM OF % [+] PER EQUITY SHARE, AGGREGATING TOT [¥] MILLION {THE “ISSUE”}. THE ISSUE INCLUDES
A RESERVATION OF 180,000 EQUATY SHARES OF T 10 EACH FOR SUBSCRIPTION BY ELIGIBLE EMPLOYEES (AS
DEFINED IN “DEFINITIONS AND ABBREVIATIONS™) AT THE ISSUE PRICE (“EMPLOYEE RESERVATION PORTION”). THE:
ISSUE LESS THE EMPLOYEE RESERVATION PORTION 1S HEREINAFTER REFERRED TO'AS THE "NET [SSUE". THE:
ISSUE SHALL GONSTITUTE 25.20% OF THE POST 1SSUE PAID-UP CAPITAL AND THE NET ISSUE SHALL CONSTITUT
25% OF THE POSTISSUE PAID-UP CAPITAL OF OURGOMPANY,:: oo i i e E TP RO BN
) - PROMOTER OF OUR COMPANY: REPCO BANK:LIMITED

1 GUM CORRIGENDUM:TO- THE RED. HERRIN

“ This Is with refrenics to the Red Herririg Prospecius dated Maich 4, 2013 (‘Red Herririg Prospactus”) fled with the Registraro
Companis, Chennai, Tamil Nadu (the "RoG) and the Securities and Exchangs Board of Iridia ("SEBF) i relation to 1tie lsste. Al
capitalizad terms used In this notice shall; unless the context therwise requires, have the isatings ascribad in the Red Herrln
Prospectus, Investors iay note thé following modificatioristsiipplements to the disclosures in the' Red: Heiring: Prospectus: Th
- same may be takenasupdated andincluded inthe Application Form ancAbridged Prospectus; i s e
' {AY "in'the sacfionCapital Striretiire" on page 42 of thie Redl Herring Prospecills under the
- shiall b miodified tinclude tite post-asue sharefiolding ercantage: The tab :
“'["s1:No, - | Shareholder. ‘|7 N, of Equiity Shares’
<1, Repog BankLimitad 5232
oY Carlylet

1
2
3 WCP Holdings i) - LT
SR Creador 1, LLC 0 -
L5c .t Mixon Holdings Private Limited
TH
T
[:}
9

o1 | Shiardul SecuiiesLimitgd: -
"2 | Mr; Rohit Kothait 0
“Pannalal C Kothiar (HUF) &
" |- GCILFinanca Limited::
.| Visaria Secuiities Private Limited Bl
Sl Tofal ik I R 46,144,481 S
*Tha post issue% cafculation has hasn dona on the assumption that these shareholders shall fint participate in the lssue. °.

{B) Inthe section “Capital Structure”, the following table shadl bie added on page 44 of the Red Herring Prt
.. Public shareholdors holding morethan 1% of the pre-Issue pald up share capltal of ourCompany;: &
The details offlie public sharaholders holding mors than 1% of the pre-Issue paid up_'_sh'are papital:of u ¢ ompany and i_hei

lssuaand post-lssug stiareholding ate setfoith inthe table below: - - ;
81, No. ;| Sharaholder - .t No,of Equity Shares ost 55U
AT Cayle oo s e L ILORTTE R !
=7 2. | WCPHoldingsilt: . 6,192,100 ; :
-~ 3, | Creador1,LLE - 4839434 988

(C) i the séction "Ouir Managafrient’ or page 17 of the Red Herring Prospactus urider the fiead * Changes in oz Ho
- Jagt 5 years” and an pagé 120 under fae head “Changes if e key manageital persgnnel’; ine referenic of the o

. - agalnst Mr M Balasubramaniam may be read as "Reframent’. This correction Is to clarify itiat Mr M Balasibr
% fomemploymenton September 30, 2010, and conségiiently stood replaced ds amefmberof i Board. - -
Exept for the abiove; the cantents of the Red Hering Prospectis; Application Farm'and Abridged:Prospecius:remaln Unch
Thess chiarigeswill be reflected in the Prospectuis to be fladwith theRoC: i+ Bl :
Thia Red Herring Prospactiis, Application Form and Abridged Prospectis stands amended

brdged Prospectisstands amanded o e eant stated el
The above notice is required to be read in conjunction with other disclosurss in thee Red Herring Prospectuls. .
O e LU For REPGO HOME FINANGE LIMIT

Place: Chennal = 00
Date:March8,2013 - 00 ST Sl
Repco Home Firance Limited; (the “Company’) s proposifg; subjeict fo markst concitions and other consicerations, a p hiic
of #e securities (tho. Tesue’) and hies-fled 4 red Heiring prospeclus dalad March 4 2015 (the "RHP?) with:the: R
Companiss, Tamil Ny, The RHPi§ evailable on the webisite of the Securities and Exchiarigo Board of India af ww;
| on the: respective ‘Websites of the ‘bidok: ruining foad, managers to' the Issue at wwwisbica ooy, ww.idfccapital.cot

wwnejral.com, " Invastars Should Rote that investment in equity Shirés involves  high ‘degres vf Haloand for datgis reldling
same; see hi section fited “Risk Faciors” on page xiil of the RHP. This documerit is rof an issue of securities for sale
United Stafes or afsswhere: This docuriient has besr-prepared -for publicaffon i ldéa’ @ fs ot for publication or aistr
diractiy or indireatly, in or info the United States, The Eqity Shares have not been and wil ot b régistorsd tirderihe U S, Sec
Actof 1933, as amended ftic “U.S; Secinrities Act) andmay noi be offeredof sold within the United States (as defined in Reglaflo
Softhie LS. SecurillesAct); excapt pursiiant o an exemptior oy of in & ransactiort ot subject to; the registrat fre
the £1.5. Secinilies Act and sppiicabls $fate secinifies fais, Accordingly; the Equity Shares are only bing offered and 8

the Uriifed Stafss inreliarite on Regaticn 8 ofthe U.S. SeritiesAct. -




